Open Court.

Central Adminigdtrative Tribunal,
Allahabad Bgnch, Allahabad.

Dated: Allahabad, Thi

0

The Third Day of August, 2000.

Coram: Hon'ble Mr, S.[Dayal; AM,

Hon'ble Mr, Ralfiq Uddiiip J.M.

Original Appligation No, 717 of 1993,

Prem Shpnkar Yadav
son of Bri Bishuni Yajdav,
resident of Gohata,

Post and Distt. Mau,
Working| as Gate Man,

N.E .Raiflway, Station [firihara Pur,
Varanasi Division,
Varanasi.

« » + Applicanty

nt: Sri A,.B, Singh, Adv,

fa
O]

Counsel forthe appliy

Vet sus
1. Union of India thmjugh Deputy Regional Mahager,
Varanasi.

2. Senilor Divisional @Pperating Superintendent,

Varahnasi.

3. Trafific Inspector[N.5.R. Mau ( Head Quarters)
ast Varanasi.

. . . Respondents,

Counsel for the Respghdents: Sri Amit Sthalelkar, Adv.

Ordér ( Open Court)

( By Hon'ble Mg| Rafiq Uddin, Member (J.)

By means of thjis application the app licant
has sought directioff to be issued to the rlespordents

to reqgularise his sgfvice.
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